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CENTRAL ADMINISTRATIVE TRIBUNAL
ERNAKULAM BENCH

B.A. 241/93

_ Thursday, this the 24th day of February, 1994,

CRAM - ‘
HON *8LE MR JUSTICE CHETTUR SANKARAN NAIR, VICE EHAIRMAN
HON *3LE MR PV VENKATAKRISHNAN, ADMINISTRATIVE MEMBER

V V Sakunthala

Chaprathu :

Alathuchira P.0.

Koovapadi Via & 5.0, ‘

Aluva ’ es Applicant

By Advocate [ir OV Radhakrishnan

- . VS.
1. Senior Superintendent of Post

Offices, Aluwaye Division, Aluva.

2. Employmeni Officer,
Toun Employment Exchange, Aluva. «» Respondents

By Advocate Mr S Krishnamoorthy for Respondent-1
By Advocate r D Sreskumar, G.P. for Respondent=-2

BROER
CHETTUR SANKARAN NAIR(3), VICE CHAIRMAN

' Applicant seeks a declaration that she is
entitlﬁd to Ee'considered for appoihtﬁant as Extra
’Deparfmehtal Branch Postmastér,_ﬂlathuchira. Reply
~statement mentioﬁséthat there is no vacancy of Branch

Postmaster at Alathuchira Post Office, due to

subsequent administrative arrangements made.

N

e record the submission and dispose of the
/application. No costs.

Dated the 24th February, 1994,
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PV UVENKATAKRISHNAN CHETTUR SAN KARAN NAIR(J)
ADMINISTRATIVE MEMBER | VICE CHAIRMAN
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